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ALPHABETICAL LIST OF MEMBERS

SEVENTH LOK SABHA

A
Abbasi, Sf}ri Kazi Jalil (Domariaganj)
Abdul Samad, Shri (Vellore)
Acharia, Shri Basudeb (Bankura)
Agarwal, Shri Satish (Jaipur)
Ahirwar, Shri Ram Prasad (Sagar)
Ahmad, Shri Mohammad Asrar (Budaun)
Ahmed, Begum Abida (Bareilly)
Ahmed, Shri Gulsher (Satna)
Ahmed, Shri Kamaluddin (Warangal)
Ajit Pratap Singh, Shri (Pratapgarh)

Alluri, Shri Subhash Chandra Bose

(Narasapur)
Amarinder Singh, Shri (Patiala)
Anand Singh, Shri (Gonda)
Ankineedu, Shri M. (Machilipatnam)
Ankineedu Prasad Rao, Shri (Bapatla)
Ansari, Shri Z.R. (Unnao)

Anthony, Shri Frank (Nominated—Anglo-
Indians)

Anuragi, Shri Godil Prasad (Bilaspur)

Anwar Ahmad, Shri (Hapur)
Appalanaidu, Shri S.R.A.S. (Anakapalli)

Arakal, Shri Xavier (Ernakulam)
Arjunan, Shri K. (Dharmapuri)
Arunachalam, Shri M. (Tenkasi)
Arya, Shri Kumbha Ram (Sikar)
Ashfaq Husain, Shri (Maharajganj)
Azad, Shri Bhagwat Jha (Bhagalpur)
Azad, Shri Ghulam Nabi (Washim)

Azmi, Dr. A.U. (Jaunpur)

B
Bag, Shri Ajit (Serampore)
Bagri, Shri Mani Ram (Hissar)
Bagun Sumbrui, Shri (Singhbhum)
Bahuguna, Shri H.N, (Garhwal)
Bairwa, Shri Banwari Lal (Tonk)
Baitha, Shri D.L. (Araria)
Bajpai, Dr. Rajendra Kumari (Sitapur)
Balan, Shri A.K. (Oltapalarh)
Balanandan, Shri E. (Mukundapuram)
Baleshwar Ram, Shri (Rosera)
Banarsidas, Shri (Bulandshahr)
Banatwalla, Shri G.M. (Ponnani)
Bansi Lal, Shri (Bhiwani)
Barman, Shri Palas (Balurghat)
Barot, Shri Maganbhai (Ahmedabad)

Barrow, Shri A.E.T. (Nominated—Anglo-
Indians)

Basu, Shri Chitta (Barasat)

Behera, Shri Rasa Behari (Kalahandi)
Bhagat, Shri B.R. (Sitamarhi)
Bhagat, Shri H.K.L. (East Delhi)
Bhagwan Dev, Acharya (Ajmer)

Bhakta, Shri Manoranjan (Andaman and
Nicobar Islands)

Bhardwaj, Shri Parasram (Sarangarh)
Bhatia, Shri R.L. (Amritsar)
Bhattacharyya, Shri Sushil (Burdwan)
Bheekhabhai, Shri (Banswara)

Bhim Singh, Shri (Jhunjhunu)

Bhoi, Dr. Krupasindhu (Sambalpur)
Bhole, Shri R.R. (Bombay South Central)
Bhoopathy, Shri G. (Peddapalli)

Bhoye, Shri Reshma Motiram (Dhule)



Bhuria, Shri Dileep Singh (Jhabua)
Bhuyan, Shri Bhubaneswar (Gauhati)
Birbal, Shri (Ganganagar)
Birender Singh, Rao (Mahendragarh)
Bishnu Prasad, Shri {Kaliabor)
Biswas, Shri Ajoy (Tripura West)
Boddepalli, Shri Rajagopala Rao (Srika-
kulam)
Brar, Shrimati Gurbrinder Kaur (Faridkot)
Brijendra Pal Singh, Shri (Sambhal)
Buta Singh, Shri (Ropar)
C
Chakraborty, Shri Satyasadhan (Calcutta
South)
Chakradhari Singh, Shri (Surguja)
Chandra Pal Singh, Shri (Amroha)
Chandra Shekhar, Shri (Ballia)
Chandrakar, Shri Chandulal (Durg)
Chandrashekharappa, Shri T.V. (Davangere)
Charan Singh, Shri (Baghpat)
Charanjit Singh, Shri (South Delhi)
Chatterjee, Shri Somnath (Jadavpur)
Chaturbhuj, Shri (Jhalawar)

Shrimati  Vidyawati Kha-

Chaturvedi,
juraho)
Chaudhary, Shri Manphool Singh (Bikaner)

Chaudhary, Shri Motibhai R. (Mehsana)

Chaudhuri, Shri  A.B.A. Ghani Khan
(Malda)

Chaudhuri, Shri Tridib (Berhampore)

Chavan, Shri S.B. (Nanded)

Chavan, Shri Yeshwantrao (Satara)

Chavda, Shri Khodabhai
(Anand)

Chennupati, Shrimati Vidya (Vijayawada)

Chhangur Ram, Shri (Lalganj)

Chingwang Konyak, Shri (Nagaland)

Chinnaswamy, Shri C. (Gobichettipalayam)

Choubey, Shri Narayan (Midnapore)

Choudhari, Shri K.B. (Bijapur)

Choudhari, Usha
(Amravati)

Ishwarbhai

Shrimati Prakash

Choudhury, Shri Saifuddin (Katwa)

Chouhan, Shri Fatehbhan Singh (Dhar)

Chowdary, Shri Chitturi Subba Rao (Eluru)
D

Dabhi, Shri Ajitsinh (Kaira)

Daga, Shri Mool Chand (Pali)

Dalbir Singh, Shri (Shahdol)

Dalbir Singh, Shri (Sirsa)

Damor, Shri Somjibhai (Dohad)

Dandavate, Prof. Madhu (Rajapur)

Dandavate, Shrimati
North Central)

Das, Shri A.C. (Jajpur)

Das, Shri R.P. (Krishnagar)

Datta, Shri Amal (Diamond Harbour)

Dennis, Shri N. (Nagercoil)

Deo, Shri V. Kishore Chandra S. (Parvathi-
puram)

Desai, Shri B.V. (Raichur)

Dev, Shri Sontosh Mohan (Silchar)

Devarajan, Shri B. (Rasipuram)

Dhandapani, Shri C.T. (Pollachi)

Dhote, Shri Jambuwant (Nagpur)

Digamber Singh, Shri (Mathura)

Digvijay Sinh, Shri (Surendranagar)

Pramila (Bombay

Dogra, Shri G.1.. (Jammu)
Doongar Singh, Shri (Hamirpur)
Dubey, Shri Bindeshwari (Giridih)
Dubey, Shri Ramnath (Banda)
E
Ekkay Shri Christopher (Sundargarh)
Engti, Shri Singh (Autonomous
District)
Era Anbarasu, Shri (Chengalpattu)
Era Mohan, Shri (Coimbatore)
F
Faleiro, Shri Eduardo (Mormugao)
Fernandes, Shri George (Muzaffarpur)
Fernandes, Shri Oscar (Udupi)

Biren

G
Gadgil, Shri V.N. (Pune)
Gadbavi, Shri Bheravadan K. (Banas-
kantha)



Gaekwad, Shri R.P. (Baroda)

Gaikwad, Shri Udaysingrao (Kolhapur)
Gamit, Shri Chhitubhai (Mandvi)

Gandhi, Shrimati Indira (Medak)

Gandhi, Shri Rajiv (Amethi)

Gangwar, Shri Harish Kumar (Pilibhit)
Garcha, Shri Devinder Singh (Ludhiana)
Gavit, Shri Manikrao Hodlya (Nandurbar)
Gayatri Devi, Shrimati (Kairana)

Gehlot, Shri Ashok (Jodhpur)

Ghorpade, Shri R.Y. (Bellary)
Ghosh, Shri Niren (Dum Dum)

Ghosh Goswami, Shrimati Bibha (Na-

badwip)
Ghufran Azam, Shri (Betul)
Gireraj Singh, Shri (Sultanpur)
Giri, Shri Sudhir (Contai)
Gogoi, Shri Tarun (Jorhat)
Gobhil, Shri G.B. (Bhavnagar)
Gomango, Shri Giridhar (Koraput)
Gopalan, Shrimati Suseela (Alleppey)
Gounder, Shri A, Senapathi (Palani)
Gouzagin, Shri N. (Outer Manipur)
Gowda, Shri D.M, Putte (Chikmagalur)
Gowda, Shri H.N, Nanje (Hassan)
Goyal, Shri Krishna Kumar (Kota)
Gupta, Shri Indrajit (Basirhat)
H
Hakam Singh, Shri (Bhatinda)
Halder, Shri Krishna Chandra (Durgapur)
Hannan Mollah, Shri (Uluberia)
Harikesh Bahadur, Shri (Gorakhpur)
Hasda, Shri Matilal (Jhargram)
Hembram, Shri Seth (Rajmahal)
Horo, Shri N.E. (Khunti)
1
Imbichibava, Shri E.K. (Calicut)
Indervesh, Swami (Rohtak)
Indra Kumari, Shrimati (Aligarh)
J
Jadeja, Shri Daulatsinhji (Jamnagar)

()

Jaffer Sharief, Shri C.K. (Bangalore North)

Jagjivan Ram, Shri (Sasaram)

Jagpal Singh, Shri (Hardwar)

Jaideep Singh, Shri (Godhra)

Jain, Shri Bhiku Ram (Chandni Chowk)
Jain, Shri Nihal Singh (Agra)

Jain, Shri Virdhi Chander (Barmer)

Jakhar, Shri Bal Ram (Ferozepur)
Jakkayan, Shri S.T.K. (Periyakulam)
Jamilur Rahman, Shri (Kishanganj)
Jatiya, Shri Satyanarayan (Ujjain)
Jena, Shri Chintamani (Balasore)

Jethmalani, Shri Ram (Bombay North
West)

Jha, Shri Bhogendra (Madhubani)
Jha, Shri Kamal Nath (Saharsa)
Jharkhande Rai, Shri (Ghosi)
Jitendra Prasada, Shri (Shahjahanpur)
K
Kabuli, Shri Abdul Rashid (Srinagar)
Kahandole, Shri Z.M. (Malegaon)
Kailash Pati, Shrimati (Mohanlalganj)
Kalanidhi, Dr. A, (Madras Central)
Kamal Nath, Shri (Chhindwara)
Kamla Kumari, Kumari (Palamau)
Kandaswamy, Shri M. (Tiruchengode)
Karan Singh, Dr. (Udhampur)
Karma, Shri Laxman (Bastar)
Thazhai

Karunanithi, Shri M. (Naga-

pattinam)
Kashyap, Shri Jaipal Singh (Aonla)
Kaul, Shrimati Sheila (Lucknow)
Kaushal, Shri Jagan Nath (Chandigarh)
Ken, Shri Lala Ram (Bayana)
Keyur Bhusan, Shri (Raipur)
Khan, Shri Arif Mohammad (Kanpur)
Khan, Shri Ghayoor Ali (Muzaffarnagar)

Khan, Shri Ghulam Mohammad (Morada-
bad)

" Khan, Shri Malik M.M.A. (Etah)

Khan, Shri Zulfiquar Ali (Rampur)



Kharlukhi, Shri Bajubon R, (Shillong)
Kidwai, Shrimati Mohsina (Meerut)
Kochak, Shri Ghulam Rasool (Anantnag)
Kodiyan, Shri P K. (Adoor)
Kosalram, Shri K.T. (Tiruchendur)
Krishna, Shri S.M. (Mandya)
Krishan Pratap Singh, Shri (Maharajganj)
Krishnan, Shri G.Y. (Kolar)
Kshirsagar, Shrimati Kesharbai (Bhir)
Kuchan, Shri Gangadhar S. (Solapur)
Kulandaivelu, Dr. V. (Chidambaram)
Kunhambu, Shri K. (Cannanore)
Kunwar Ram, Shri (Nawada)
Kurien, Prof. P.J. (Mavelikara)

L
Lakkappa, Shri K. (Tumkur)
Lakshmanan, Shri G. (Madras North)
Laskar, Shri Nihar Ranjan (Karimganj)
Lawrence, Shri M.M. (Idukki)

M

Madhukar, Shri Kamla Mishra (Motihari)
Madhuri Singh, Shrimati (Purnea)
Mahabir Prasad, Shri (Bansgaon)
Mabhajan, Shri Vikram (Kangra)
Mahajan, Shri Y.S. (Jalgaon)
Mahala, Shri R.P. (Dadra and Nagar Haveli)
Mabhata, Shri Chitta (Purulia)
Mahendra Prasad, Shri (Jahanabad)
Maitra, Shri Sunil (Calcutta North East)
Makwana, Shri Narsinh (Dhandhuka)
Mallanna, Shri K. (Chltradurga)
Mallick, Shri Lakshman (Jagatsinghpur)
Mallikarjun, Shri (Mahbubnagar)

Mallu, Shri Anantha Ramulu (Nagarkur-
nool)

Mandal, Shri Dhanik Lal (Jhanjharpur)
Mandal, Shri Sanat Kumar (Joynagar)
Mane, Shri R.S. (Ichalkaranji)

Mani, Shri K.B.S. (Perambalur)
Manni Lal, Shri (Hardoi)

(iv)

Martand Singh, Shri (Rewa)

Masudal Hossain, Shri Syed (Murshidabad)

Mavani, Shri Ramjibhai (Rajkot)

Mayathevar, Shri K. (Dindigul)

Meena, Shri Ram Kumar (Sawai Madh -
pur)

Mehta, Prof. Ajit Kumar (Samastipur)

Mehta, Dr, Mahipatray M. (Kutch)

Mirdha, Shri Nathu Ram (Nagaur)

Mishra, Shri Gargi Shankar (Seoni)

Mishra, Shri Ram Nagina (Salempur)

Mishra, Shri Uma Kant (Mirzapur)

Misra, Shri Harinatha (Darbhanga)

Misra, Shri Nityananda (Bolangir)

Misra, Shri Satyagopal (Tamluk)

Modak, Shri Bijoy (Arambagh)

Mohammed Ismail, Shri (Barrackpore)

Mobhanty, Shri Brajamohan (Puri)

Mohite, Shri Yashawantrao (Karad)

Mobhsin, Shri F.H. (Dharwad South)

More, Shri Ramkrishna (Khed)

Motilal Singh, Shri (Sidhi)

Mukherjee, Shrimati Geeta (Panskura)

Mukherjee, Shri Samar (Howrah)

Ananda

Mukhopadhyay,  Shri

(Asansol)

Gopal

Multan Singh, Chaudhary (Jalesar)
Mundackal, Shn George Joseph (Muvat-
tupuzha)
Murthy, Shri

puram)
Murthy, Shri M. Rajashekhara (Mysore)
Murthy, Shri M.V. Chandrasekhara (Kana-
kapura)

Kusuma Krishna (Amala-

Murugian, Shri S. (Tirupattur)

Muthukumaran, Shri R. (Cuddalore)

Muttemwar, Shri Vilas (Chimur)

Muzaffar Husain, Shri Syed (Bahraich)
N

Nadar, Shri A. Neclalohithadasan (Tri-
vandrum)

Nagaratnam, Shri T. (Sriperumbudur)



Nagina Rai, Shri (Gopalganj)

Naidu, Shri P. Rajagopal (Chittoor)
Naik, Shri G, Devaraya (Kanara)
Naikar, Shri D.K. (Dharwad North)
Nair, Shri B.K. (Quilon)

Namgyal, Shri P. (Ladakh)

Nandi Yellaiah, Shri (Siddipet)
Narayana, Shri K.S. (Hyderabad)
Nayak, Shri Mrutyunjaya (Phulbani)
Negi, Shri T.S. (Tehri Garhwal)

Nehru, Shri Arun Kumar (Rae Bareli}
Netam, Shri Arvind (Kanker)

Ngangom Mohendra, Shri (Inner Manipur)
Nihal Singh, Shri (Chandauli)
Nihalsinghwala, Shri G.S. (Sangrur)
Nikhra, Shri Rameshwar (Hoshangabad)
Nurul Islam, Shri (Dhubri)

0
Odedra, Shri Bharat Kumar Maldevji
(Porbandar)
Oraon, Shrimati Sumati (Lohardaga)
P

Padayachi, Shri S.S. Ramaswamy (Tindi-
vanam)

Pal, Prof Rup Chand (Hooghly)
Palaniappan, Shri C. (Salem)

Pandey, Shri Krishna Chandra (Khalilabad)
Pandit, Dr. Vasant Kumar (Rajgarh)
Panigrahi, Shri Chintamani (Bhubaneswar)
Panika, Shri Ram Pyare (Robertsganj)
Paranjpe, Shri Baburao (Jabalpur)
Parashar, Prof. Narain Chand (Hamirpur)
Pardhi, Shri Keshaorao (Bhandara)
Parmar, Shri Hiralal R. (Patan)
Parthasarathy, Shri P. (Rajampet)
Parulekar, Shri Bapusaheb (Ratnagiri)
Paswan, Shri Ram Vilas (Hajipur)

Patel, Shri Ahmed Mohammed (Broach)
Patel, Shri Amrit (Gandhinagar)

Patel, Shri C.D. (Surat) )
Patel, Shri Mohan Lal (Junagadh)

(v)

Patel, Shri Shantubhai (Sabarkantha)
Patel, Shri Uitambhai H. (Bulsar)
Pathak, Shri Ananda (Darjecling)

Patil, Shri A.T. (Kulaba)

Patil, Shri Balasaheb Vikhe (Kopargaoﬁ)

Patil, Shri Chandrabhan Athare (Ahmed-
nagar)

Patil, Shri 1.S. (Thane)

Patil, Shrimati Shalini (Sangli)
Patil, Shri Shankarrao (Baramati)
Patil, Shri Shivraj V. (Latur)
Patil, Shri Uttamrao (Yavatmal)
Patil, Shri Veerendra (Bagalkot)
Patil, Shri Vijay N. (Erandol)
Patnaik, Shri Biju (Kendrapara)
Patnaik, Shrimati Jayanti (Cuttack)

Pattabhi Rama Rao, Shri S.B.P. (Rajah-
mundry)

Pattuswamy, Shri D. (Vendavasi)
Pawar, Shri Balasaheb (Jalna)
Penchalaiah, Shri Pasala (Tirupathi)
Penchalaiah, Shri Puchalapalli (Nellore)
Phulwariya, Shri Virda Ram (Jalore)
Pilot, Shri Rajesh (Bharatpur)
Poojary, Shri Janardhana (Mangalore)
Potdukhe, Shri Shantaram (Chandrapur)
Prabhu, Shri R. (Nilgiris)
Pradhani, Shri K. (Nowrangpur)
Prasan Kumar, Shri S.N. (Chikballapur)
Premi, Shri Mangal Ram (Bijnor)
Pullaiah, Shri Darur (Anantapur)

& °
Qazi Saleem, Shri (Aurangabad)
Quadii, Shri S.T. (Shimoga)

R
Rabhi, Shri Ram Lal (Misrikh)
Rahim, Shri A.A. (Chirayinkil)
Rai, Shri M. Ramanna (Kasaragod)
Rajan, Shri K.A, (Trichur)
Rajda, Shri Ratansinh (Bombay South)



Rajesh Kumar Singh, Shri (Firozabad)
Raju, Shri P.V.G. (Bobbili)

Rakesh, Shri R.N. (Chail)

Ram, Shri Ramswaroop (Gaya)

Ram Awadh, Shri (Akbarpur)

Ram Kinkar, Shri (Barabanki)

Ramalingam, Shri N. Kudanthai (Mayu-
ram)

Ramamurthy, Shri K. (Krishnagiri)
Ramayan Rai, Shri (Deoria)
-Ramulu, Shri H.G. (Koppal)

Rana Vir Singh, Shri (Kaiserganj)
Rane, Shrimati Sanyogita (Panaji)
Ranga, Prof. N.G. (Guntur)

Ranjit Singh, Shri (Chatra)

Rao, Shrimati B. Radhabai Ananda (Bha-
drachalam)

Rao, Shri Jagannath (Berhampur)

Rao, Shri Jalagam Kondala (Khammam)
Rao, Shri M. Nageswara (Tenali)

Rao, Dr. M.S. Sanjeevi (Kakinada)

Rao, Shri M. Satyanarayan (Karimnagar)
Rao, Shri P.V. Narasimha (Hanamkonda)
Rasheed Musood, Shii (Sahuranpur)
Rath, Shri Ramua Chandra (Aska)
Rathawa, Shri Amarsinh (Chhota Udaipur)
Rathod, Shrir Uttam (Hingoli)

Raut, Shri Bhola (Bagaha)

Ravani, Shri Navin {Amreli)

Rawat, Shri Harish (Almora)

Reddi, Shrr G.S. (Miryalguda)

Reddy, Shri G. Narsimha (Adilabad)

Reddy, Shri K. Brahmananda (Narasaraopet)
Reddy, Shri K. Obul (Cuddapah)

Reddy, Shri K. Vijay Blhaskara (Kurnool)
Reddy, Shri M. Ram Gopal (Nizamabad)
Reddy, Shri P. Bayapa (Hindupur)

Reddy, Shri P. Venkata (Ongole)

Reddy, Shri T. Damodar (Nalgonda)

Riyan, Shri Baju Ban (Tripura East)

Rizag Ram, Shri (Sonepat)

Roat, Shri Jai Narain (Salumber)

(v

Rothuama, Dr. R. (Mizoram)

Roy, Shri A.K. (Dhanbad)

Roy, Dr. Saradish (Bolpur)

Roy Pradhan, Shri Amar (Cooch Behar)

S

Saha, Shri Ajit Kumar (Vishnupur)
Saha, Shri Gadadhar (Birbhum)

Sahi, Shrimati Krishna (Begusarai)
Sahu, Shri Narayan (Deogarh)

Sahu, Shri Shiv Prasad (Ranchi)

Saini, Shri Manohar Lal (Kurukshetra)
Sait, Shri Ebrahim Sulaiman (Manjeri)
Sajjan Kumar, Shri (Outer Delhi)
Saminuddin, Shri (Godda)

Sangma, Shri P.A. (Tura)

Sankhawar, Shri Ashkaran (Ghatampur)
Saran, Shri Daulat Ram (Churu)
Sarangi, Shri R.P. (Jamshedpur)

Sathe, Shri Vasant (Wardha)

Sathiyendran, Shri M.S.K.
puram)

(Ramanatha-

Satish Prasad Singh, Stui (Khagaria)
Satya Deo Singh, Prof. (Chapra)
Sawant, Shri T.M. (Osmanabad)
Sayeed, Shri P.M. (Lakshadwcep)
Scindia, Shri, Madhavrao (Guna)
Sebastian, Shri S.A. Dorai (Karur)
Selvaraju, Shri N. (Tiruchirapalli)
Sen, Shri A.K. (Calcutta North West)
Sen, Shri Subodh (Jalpaiguri)

Sethi, Shri Arjun (Bhadrak)

Sethi, Shri P.C. (Indore)

Shailani, Shri Chandra Pal (Hathras)

Shaktawat, Prof. Nirmala Kumari (Chittor-
garh)

Shakya, Shri Daya Ram (Farrukhabad)
Shakya, Shri Ram Singh (I:‘tawaf'u)
Shakyawar, Shri Nathuram (Jalaun)
Shamanna, Shri T.R. (Bangalore South)
Shankaranand, Shri B. (Chikkodi)
Shanmugam, Shri P. (Pondicherry)



Sharma, Shri Chiranji Lal (Karnal)
Sharma, Shri Kali Charan (Bhind)
Sharma, Shri Nand Kishore (Balaghat)
Sharma, Shri Nawal Kishore (Dausa)
Sharma, Shri Pratap Bhanu (Vidisha)
Sharma, Dr. Shankar Dayal (Bhopal)
Sharma, Shri Vishwa Nath (Jhansi)

Shastri, Shri Dharam Dass (Karol Bagh)

Shastri, Shri Hari Krishna (Fatehpur)

Shastri, Shri Rajnath Sonkar (Saidpu1)

Shastri, Shri Ramavatar (Patna)

Shejwalkar, Shri N.K. (Gwalior)

Shingda, Shri D.B. (Dahanu)

Shiv Shankar, Shri P. (Secunderabad)

Shivendra Bahadur Singh, Shri(Rajnand-
gaon)

Shukla, Shri Vidya Charan (Mahasamund)

Sidnal, Shr1 S.B. (Belgaum)

Singaravadivel, Shri S. (Thamavur)

Singh, Shri B.D. (Phulpur)

Singh, Shri C.P.N. (Padrauna)

Singh, Shri D.G. (Shahabad)

Singh, Kumari Pushpa Devi (Rajgarh)

Singh Deo, Shri K.P. (Dhenkanal)

Sinha, Shri Dharam Bir (Barh)

Sinha, Shrimati Kishori (Vaishali)

Sinha, Shri Nirmal (Mathurapur)

Sinha, Shri Pitambar (Bettiah)

Sinha, Shrimati Ramdulari (Sheohar)

Sinha, Shri Satyendra Narayan (Auranga-
bad)

Sivaprakasam, Shri D.S.A. (Tirunelveli)
Solanki, Shri Babu Lal (Morena)
Solanki, Shri Natavarsinh (Kapadvanj)
Sonkar, Shri Kalapnath (Basti)

Soren, Shri Harihar (Keonjhar)

Soren, Shri Shibu (Dumka)
Soundararajan, Shri N. (Sivakasi)

Soz, Prof. Saifuddin (Baramulla)
Sparrow, Shri R.S. (Jullundur)

(vii)

Sreenivasa Prasad, Shri V.C. (Chamaraja-
nagar)

Subba, Shri P.M. (Sikkim)
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The Lok Sabha met at Thirty-five minutes
past Twelve of the Clock.

[MR. SPEAKER in the Chair]

MEMBERS SWORN

Shri Rizaq Ram (Sonepat)
Shri Banarsi Das (Bulandshahr)
Shri Pitamber Singh (Bettiah)

———

st wza fag@ @ (7% feaeft)
aemer wEgled, A gaAa § 5 mF dagan
TEATT aHIA F9F arg ¥ fagr g
Trszafa & sfawrgw a1z & 2@ @g ) ag
afwrgw aga faarg #1 faag a7 mrg
Faifes dora & a1 § AT §S FJT 947 3, a8
faqra sata g

WHHW:W%?WF@WWHEI

st orew fagrdt awgd g W Wi
SFIIHTO GG grar A JHT F FIAAE
arg § g1 fgg

oo AFay : & § faar gar 2, go-
fags@ g

o+ (swagm)

N} UAATY AR TR (§I9) © g
AT T HTY A & 1 (sTEu)

qEAW WEIIT : AU FIHW Fg adl FY
GFHA § | ©¢F 94 FATC 3 | A9 FE F970

e

& AT AT ) g9 H F4r
g @I & ? 99Iq 9% wWiF 41 9§ FIAJ
& 1 (sgaue)

off st awret (feary) : srene S,
FA-FIAT FH & I & fa7 g g1
ATT MF JEATT & 12 o q6d g 1" (@A
ur)

e WEYIW W1V EISH wE d A1
ahd &1

According to Rules President’s Address to
bot"s Houses of Parlianment to be laid—that
is the second. First is the oath of affirmation
and third is obituary references.

PROF. MADHU DANDAVATE (Raja-
pur) : About the Order Paper | have one
suggestion—that when you make the obituary
references, we should also pay homage to
those who have been killed in Haryana and
Punjab. That is my request to you. On
that there should be no difference.

oft srza fagrdt aiaqd) s oia &
q1% 971 | 197 fRT qr3 70 at 3971 F {61
o FEq1d U1 7 qAA HA gaT H @3
T w3 fa it 21 agi gear ag@t Pa &
sraar ?

ALAA AT : THIA A Fa q0gar @ ¢
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ot srew fagrdt Aot | MF THFEAH
& 718 faars A &1 afeq ag faafaar
Fq g% Jaar a1 qara v ghamn w g

wWe?

12.41 hrs.
PRESIDENT'S ADDRESS

SECRETARY-GENERAL : Sir, Ilay on
the Table a copy of the Prosident’s Address
to both Houses of Parlament assembled
together today.

President’s Address
HIAAT qIEqa,

qg&E a7 1984 7 @63 F 30 9ga wAfu-
JUA H AGFHT T FIG g St gasadr
21 @ &1 HE WiHd S asie G fagia
F14 g IR AFAAT F a1 G F F fag
A JTIHT HTAT YAFTAAY QAT E |

2. A1 ad 7 guidl spd-eqawur § Wi
gur< gt g, fana sa1a% €9 @ aqi 7 g
F s gd gifa &1 qu w3 faar aar gy
g aq lo swEd A 9 gfaaa gfz al
g1t @, saf®d fawa aq sfa gerEa 7 4
sfama F 3/ g A1 1 AT FT IeqRA
1420 @@ HifedF za & @quq 7 sfu® g
S 1 orat g, swrafw 1982-83 7 greafas
IR 1284 @@ Hifgd =a g1 01T 3q9
qgd qaq afa® I &1 (@I 1333
ara difgd 2q w@ran 1 gfa IaET 93
awaarg aaf @ sigwE ag gard I3
Afqay A wF@FAT &1 & aftom g
1982-83 # fa=a1g @war ¥ 23.4 @@
RFAT AT aglad gL dl | s1T [983-84
¥ gqgn 23.7 @@ gaax @t qfg G Al
geviaar g | fag & o awar gifas A
wd & IFF ITAM A AR A & fag @ra-
qiT g Fifma @ a1 @ afus q@ar
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_Y AT wEAl FY feeay F wrawA ¥
faear frar smar w@r g s ag seile §
fF 1982-84 % 520 @ra gaeaz gfw @
FITHN & +qad AT AITH | 1983-84 F

T IIE | @I GIFAT q2T F IR
srfer g1 sty |

3. gal qfa 97 /A #T aUF @19 A1
fear str 7gr & ot A% TFATAISY FY JIAIN
F f9C 4246 @g-9a fawrast &1 qar
FAAT TAT & | 29T A0 T ThT FUEY0r
agarat F1 @graar fawfi 1983-84 &
w12 T Aurea fraArar ggraar & Qg
Fedtr ®q ¥ F0E TE OF FISTAT E KA
v |

4. sitgifos gg-saaear &1 5y 3T
F A1 girardt et 7 gure &1 aw g3
afda & =F@dar W Fgd F Iqed |
faarax® ar: @arae gurx garg €1
1983-84 % FIUT gAFT IFqI<T 1400
dra difgF 2q T Flda gga AT
1983-84 & gga 9 ugH & Stua fasrar
IqiEd fawa ag @ qnqn 5 gfqud T8
a1 & 1 @fas a9 &1 3e1EA At 1980-81
#7105 Arag W7 29 91 1€ 1982-83 A
210 6 @ra d@ifzd =3 g1 aTar4r, &g
1983-84 F ALK 39% 260 1@ HifgH
ZA ZI S FF ATAEATE | 3T I AT
T gAE F1 faed 47 § FH &Y qTIAI
7@d % fau faim sifaa &y 7 g st
AT AT FHAT A1 FIMAT A1 Qg R
1983-84 # ¥ FTAEY 9T AT FA
@A g4 & AFArar 3, Iedlg g F
ag a9 91 349 |14 AifzE @7 & afas guar,
ag AT aF %1 g9 AfGF qd1A1d I

5 statfne a7 7 fawa & afg
ay & 9g9 B W A A1) @ ), Iy
aq % sfadl wg WA w gurT gar g #<
1983-84 7 o sttanfas fasa a2 ¥ 4.5
gfawd g1 s1d F1 araraar g 1 Naifis
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frafor &fx § s=@1 gewrzT w@ra o g
F7er, gAfad N Az my W
AT AT £ 1

6. xm & fafasa aurn & geafas 72131
F FrAFT T F AT AAfUF waEIear A
feafg Y arvigsas ad Fr afas
fasrg ¥ afa w1 aqmm WX T qvFH
ST FT AT FIAML T BT 77T T
g, famsr a1 gemga 7 gt afg a=a
Srar g

7. ¢H AT FA WA FeqIT A FAEE
T ATAT 6 T 7 FfFUT 215013 Y geqrga;
2, wafw 1982-83 # 712 27 7aa |.¢ ufa-
g @Y | G ATTAT AT 98 A1T AUt g+
TCENT Feq1ET 41 Aad fawra 2 5.4 qafq-
oid g Sruat ) g SuAfg v ga Ao
AT 9T AT FT ATATR

g Frmar 1 feafq gmy fau fazar @
FIXOW G E N T FGT, 1984 1 ogaT
enifa a1 aifasw a2 10 4 9fqoA aF ag=
g 21 AT 9% GR-FRfA & zarg
F1 afus @rvo, ga &1 a7 7 1982-83
¥ #fr IrnzA FH, T AT TF EA04T
& GHREAT FIH 17 JZT T BAIT 51 4
F19 F fau stasw gam feu quz faqn
qigrr, fAaagar o 1A #F1 gerET
agi & fau wengT, mawfan fqawo
gurdt ¥ fazars @R 3§ wFgA qaAr
ST, FATST &1 agAl &1 Tva7 sfarm,
A & Sfxg wer 97 939 qfqar T
drarea fazyrr, sttaifos snza azm &
faw gtearza sitx gar oA @ afar a5
FT T & ITYT A AARIT 17 &1 97
sEW FATAT wifga 21 1983-84 F1 fonr
wae AT giAardy 2w 741 @ faw 440
¥ AT AT F 914 A1 HEAT H gET
& RATT FY 37 A1 FT T4 7 737 s
TR @9 F1 67 F77 § fqu &% $39

PHALGUNA 4, 1905 (SAKA)
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3zIT & 1T @y @ I T Iy
FUAAT dGT 47T F G ITANT FY 0T HY
ot 3710 T@r g1

9. gar faawt wad #Y feafa ¥ garz
BAT & | SAGIT-HAAUT FAITIT gOL AG
nogz SA AT FEOEAT § | AFA-HIGA
1983 & A (37 &1 gigw) frafa ¥
1982-83 &1 5dt safy &7 gaar 99.9
sfrma 7Y afg g€ st strmdi &1 qeq (¥
faafa & srarar) 2.5 afgwa faz aan
WA 1 AT 7 JeqTaT ¥ ermAra & famtor
YT rard FY AfIF qTAT T FT HF FY
Afaaaagar d 1 0w AN IAG-ITF
ard ug 2 fx a2 o 2 1@ wredra d ua
FY FIfrq § FIET AT AT

10 afs zardt gefua fazsh gar &
afz g% 2, zafau ava 7 w1s01 4 &) a8
foug farar & f a2 919 a9 & aig sra-
T gar-a19 F Aarg nFF2dT 5T Gafad)
& a1 F1d A wfaF g7 7@ a0 g9
5 fafaaa oo dve oo & ¥ W Faa@
3 9 fafaas &1 1 I9gm FT 1 349
g#17 | | fafaad vao €Yo 170 1 Hq-
icftg gar #17 Za? fawrama 2w Y
qgradr 4 fao g @ g agr @1 gar? 2w
& A1 fazelt ara-aa ) gardr Afaar
FIHATAl 97 0T FT G5 3 |

1. 20-9= F1asd &1, fsd fadaan
F1 g7 VA & ITON a7 d7 fzar aard,
vz ga 7 A0 fEo a3 g wa F faga
AT AT 9T A AT FT WIE ) OHIFA
gufter famer FAFN & @A 90 W™
quitnr afearst &1 faqa saafaa aifaa
st gaatad sa-wnfqar & 32 ara of@re
ft mfum 2, gt 171 F ogA AT aat y
MEATATAE 21 ggA A gt & 7T
TA FTFT 7T FA fAA1E7 2255 FAT
vy s fen aud S oaq g s o
30 A afrarsT frAger v Y AT @
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UG YT QA FIEFA F A AR
fa® AT 987 T ® Feal $), NG9
%q@'ﬁhﬂ'“ﬁ‘ﬁiﬁmmqquw
T AR g A § st gw fem w safa
darwaas g1 15 e, 1983 F1 ¢&F
aar qrater giEA AAMT AMEE FIEFA
ge frar marar) s fag 600 s
T W 0 1 AW qEAT IASA
HY FTAT AFML g3 ﬁa% & AT FITFY F1
Wt i gwear fast @1 1983-84 &
fag 2.5 wra fafqa safea i agr-
gar &W &1 wex faagifa fear aar

g

12. "wAAT §8¢ §ITAAW, 1953-84
¥ wredrg fasra &1 suafeaal & aifes & |
17 #d« 1983 1 Afgot gawg qedt 3
Fe1r & fawe eaifam fFar agrar gadz-
1@ FY30 #ET, 1983 F FFAATH
19 BIST AT AT, A 15 FFFAL, 1983 A
gHIR E-UIT, geau, Wear stz Ataw
fasrar F1g%41 § qgraar 2 W1 @A
et § wiQ fazar S Fwar g a8
2, fogy f& ga® gl & arada
1983-84 ¥ 23 Sf90d SAGEATH ATHFT
1984-8 * a® 70 Sfawa sTAaEqr Or €HF |
wrea # afereit ga afg o3 gearat fFvo §
HYT 4g TE AWIT THFT 1>TAT FAGHIL
|aET USY 79 AT | uF qF  aferil ya
& & srfwars sirafad favg g § &< =gl
us fratwa 2w o enfaq fwar s a#r
21 wad qgsht e Jr Afgar dwifas gq
wgral # 7€ &1 gwA FE fgea Agram
% ag uig fae & s¥17F aFa0 R CF ArA
U G F A d9UA HIUH FFAULIT
qyg aw wifgweor & arg Waees wu faar
2| wzrg gewm faadr FqF A ogH
gig, 2 g1, 1983 FT FART JAL Y
wg, gaar arar AR fearga @_w ¥ &
&ar< fear qar 411 4§ A9 200 FErE
a% faadt dAR ST

FEBRUARY 23, 1984
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13. €97 M W UKy @R
Aife #1 A 2 N, Foraw earew £ §a-
g ¥ faQaias, 93F A1 gAata graed
qggal 9T ST fear war g gm Afa
ge7 fairear ag g (% ga¥ qarar w1 arfaa
fpar s R wrafasw caeer A F
afkg g0 F AT FFIET F @y
qfiid F1 @ieer JFIC IJgAH FUS
et | qdfes, goz T ST FegIT 9T
fAg=or g & fag 9 39 fF ST @
g1 afar fagies g witg 1 wifad 51
94 gug Feaied 17 argar gifaw g, a9
gaTdl 9919 weAl F spuid § 30 faaway,
1983 #1gC us faliw gwrdz @ ggaa
U Y FT AHEAT QEFIT 927 fowan
war | THERT & 5fa 25.9 afaud aw-
faat &1 gafud frar war § +ic og afgwa
aT qF FT 947 FE Ivafew g1 ufeary
frarsta 1 geafaw fafusi €1 anam3 arat
*1 gemr sriw-fewwav, 1983 & faed aq
#1 54t srafa & 15 afqwa ag af &)

14. fuerw 6 @ 14 ag Y a1y ¥
g=a1 7 grafad faer o fags azfegi Y
finer 93 fa@w aa feav aan @, we aw ag-
TE #1990 a+ 41z eafgqar ¥ fae-
@ATAT F1 @7 F79 & fau fafrg =7 @ sq1q
fear sar wgr  eqt oz Fefifawa
AZ1EAT & At foer ¥ o sacae
FIAFH T QIFAT 08 7% 31 g9 furear
F A7 7 guid ag afaw g fr fava-
faarraai oty g9 EaAidTst A1 geqrd
A1 &1 gt ¥ G fpgr wrq ) faes
1 Yfawt w1 oagw @ F far afsq Q@
HIAW w1 F14 qqfg 77 g |

15. St JA FY sqeq4a1 § 0F TG
Far afteg T eqraar YA, N W H
giegfas fagwra o3 2w & fauga
giferm ey F fag guafas & i s
@ usty wmifowi & g @9 ¥ fag
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Afagt dnT FHN | AR qEAF IATF
fasra & fag ox wlg qEas fasem
aftgg FY Y eqigar £ 4

16. 3 UHaAr 1T y@ogar # ey o
QAL FT GFAATFW F a0 37 gUR &K
AEWIAAT F ATATI0 F  FAIIX TEFH
FT@FAT g | qreararfas & qawararE)
det 1 fameasrd wfafafad, feaeos
YFEAFAT HC FAF G4 A gL UK F
grafeaal #t faf o fam v Fismag
Ffqot & Ft FFA@T OGATE, W IqHY
FATGT AZ FI ART | GATA UAATTH
sgger # ¥ gafaai sy owar 1 $9-
I FT W) B seawdl T agd
arEg wreg 11 aadfas e armfas
feazar F1 FATIT FAF FIAH T g8

4

17. st FY sifesw weaviedyy feafqa o
gar fan ag 7= 2 5 ga A afas
At wonfrs  osrdr T gefaT, @A ¥
for Tl AADAT 77 SATGT AT | FICH
gu-qx7 Amfer #v wifzq fF g oar
qIFAT T1 THAT T ATEILT WA qgan
F3 1 Aifg, 46, @ 4T AGT F ATR
77 @t w1 arzd Y afww FA G g
¥ g8 wehn gpm afag A do% &
sArfas gfeesn st fa=RrEm F q9-
¥z A qATHT OF AT § qg WL fFar
rar a7 fF el oA F G ® A9gW
frar @IT S ATTAEAT FI WIAAT R
agar fzar wq | 7g foia agT & SwTR-
AF a1 | A & auda ¥ fgar &
FT A AT i wardl 7 FEEfas
qedi &1 waor 37 F Freg AT auft qrfeqi
¥ wgafa 21 aTerfEAl G QAT TARH) 1
seaTe fFU @i & g8 F A9 9T 9T ql
anar §1 § am g 34 afaran s R
2y & st ez & fgal ) JF@T qg=Ar
3 & grag aged ¥ oy FATEfF

PHALGUNA 4, 1905 (SAKA)
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3 79 gU X AFATH B OF A FHAH
# gadta 7% foad fs qw # fafwa aa)
A geafers aal & ST §1 TG gFar
¥ OF AIGT LT A avar ar A |

18. HTHTH § ST AHX 7 wifa IR
feqzar 1 aziar X & fag Wiy garw g
g1 g fSifaw) F1 QA1 FT FIGF gHGA
faer 8, forad ag wege femr i fe far &
as qam 9T ararfos AT anfas Teadt §
dadt § 1| sfusol 3 faafaaf & wadr g1
UF §6eT JATL FW F faq F17 F3T @
sefaar ) sdu s & M arfaw A
a1t 9 faarady @y & fag W 8 I
feg wg & 1 g& a#17 & fF wradta azea-
T guAl R dF-faai @ afwr
qgraar &4 |

19. donra § miga @i F faers ad-
1% fgmm &Y gemd g &)1 9 arwal A
grgaral & A7 afedl gua qrE-ant § Fowal
FY FAFIT FA F FT A1 § 1| 97 7
@7 Wi A grar g fw sfusin anr
T1g 3 fradlslt agama g, a6Ta & guiage
T ¥ AU TE gC & 1 Ag AT B i 9w
Ter # fee @ wifq itz imweg feafa s1aw
FY 1T | GLHTT FHAT &Y T9 17 *1 {5 &
@ & o gorg *1 guearsii w1 gy gea-
frgea aeil & &g ara=ta & afg gar faar

Y |

20. g & #, gfearm & amegaifas
fear &1 b9 F g@ardt wear g &
grflz FTaT§ 5 gwifga sarel & sl
21 fx ¥ wify sanfaa g oot )

21, v i gfaiet acai &1
afafafual §a) ¥t g, ag aw@T &
forg wedix favar &1 faeg 7 @1 78 2w
#1 gt T ygosar F fag gaur g1 &
XY yrawardt frdg gru frasr ag 2Ty
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2 fir ag ooy 3 Fwll e § queaiardt aredie
® quIgERM FW@ g, WA H 0w wiwha
TAfas 1 @ gear frg wT §
guR fag g ara &) Jegag o€ fF
g9 ga% AR JYFF @) Q9 gAY &
SIqF TWTT F A7 H @ AT =fge

22. A1 YSAATF Jorrat g7 Hfsargay
qT &Y a7 & g ey wIgT AT AE-
TR AT AwIAy gearat F1 feafy
AIGT G| WG F AW AT AT
w33 frrg w1 aga faar g fs gwad
gfewat & grfasr 1 a€ st smarEl o
THAT KT T FLHFA § | T8 AU &H
¢ fm g gax g wew Wi ok sRw
®T IFAFT AW F AT FAR F fAQ
Ll

23. sFaisy feafa wifasas adr &1
WAl FY g1 AMATX gl AT W &1
wext g @k fam # 60, fafaga zimx
aifas & sarer @+ & @r ¢ | frmes o
#Y arasha ¥ w15 yafy @Y g€ @1 dgw
sq safewr 3 ifaag g3 F &7 ge<-
Wfedez ;ggalax wida &1 g F3@ &
arasg ¥ gradig wafra g ag g1 snfas
FFRATAATAT F1 T FIT A1 q1@C A gy
TR A FATITITAEE |

24. AT 9T §F § L& FT F1ATILA
qua g1 a1 ¢ 1 fgee wgramT a4 Fra-
ar< & famyaor @iar 1 k21 @ 1 garR gAY
gewl & Afq enafas ool & o1 919 @
far a1 it & 1 g8 993 g9 FigAl &
A fawa & 191 & FEHI 997 F@
¢, qveg g A9 aT wE@r § gfa @)
i 4% FIH AGY G5 AaF | AL A ;T
3" THIT A JAIA F ArIA2, FHA A G
qEiEY e} F Aty AEA &9 T AN
gt g ST Frag w@rg 1 gw ey 2 fa
qifesara awT gu fasg fog ar @
I F1 &% 7@ & fag EQY, wifa &
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ggar # fag gart searEl S Iga ga)
F faq Faw Io1Q AR @ THFRX FY FAIQ
F581 F1 TFIUHF §T & YT X | #iE®r
¥ st fgar & faad aredig amofer &l
afasr qar widta ga & g afeq wrd
qeT i gargd gu ¥ s wefa & wid
FHATT 3T AT, TR W 1 eqvifas & &
ng @ faear g€ | a3 wedty A arq g froft
AHT GUFTT A GATY AAEATI FHfare &
sear w1 w17 forar 8, faad fw feaY same-
gifew wadtfas awatay & gfaar ghigw
Iz 71 & f5 wdedts gleT ¥
geafwa AT a-atasas gor fasar s |
AT F A9 grEeAl F ARG FAA AR
dYAT %7 & gAANY ¥ I § Ffow
ST W1 3T AT F AT & I AT AL
JrATH FT HTRTA-TI1T AT et fa=re-
fawet garr &, faadr f5 g awegnsi &
ga fagrar s 8% R srqdY gl A
T gurx rar a7 gF | for oferard
g7 ggam o1 afrafaq 1@ ge fFar
STAT gEfEaT & OF ATIIAF FIH 971 57
aq wnA ¥ faam q ger sfafa F = & g
HEIT AW FT TAWT I FT dFa< faar
qr 1

25. 7€ feealt ¥ srfora ge-faeder 2wt
1 731 GFRAT 1983 FY UF agd Agaqor
qzA7 dY | 7§ e X 5T F g9 a @ &Y
gftz 71 & f gz-faxder Aifg amar gnfa-
qui %t Ifaa &1 g AFET FYosEAE
g1 & q13, guraw=  wifa, f7aeNwo
AT snfas agair 1 agrar 33 &1 faor &
T2 A EY AT ArAENF FIw IIA § |
wa¥ ufus wgaaqn ggw ag 9 5§
ST GFIAWT & HIFT G 7JATH § FA-
FifeF w7 & fora T sav oz faae-faag feg
| g3 faane framt s wrd e gan
talresd anwr F o AgEqw gwAl 9%
arqNa 1 gyannt sfwar § ggraw amr
3 fefareart gfea guea & Wit gf w=-
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A1l & graeg § WA @I 9T ge-fa¥e
2w} & go o7 afesrw ofaar & War srar €Y
g fawr & uF w7q a1 1 awe fwfaedlar
gfea daaa T aferit sefler qar Frfaa
# gfea seeal #1 g gafeT agrar 3
¥ fog dgifias Afa & w7 § goar § o=
& 1 gHA AFvE § qezAvET {9l & WEHAT-
gl ®Y 5% FV qOQrAr &1 471 gAY
arenfas A3 fagrame 2uf & argareaei
#Y qro-aryg faaa &1 @Yw1 faer i @ifa
AT raiedty gz F fagagar &1 Far
gay faar |

26. @faaq g9 T quraard W F
grg faxaiqer agqIm 1 G GG AT
@ & 1 gd @ifgaq g9 1Y segfase aiff &
wgrafaa 3k gifsaa a9 & wuegafa, =0
gq areFlaIT & fag qv agu g gar
serAAa @ifara Faar F gE@ H wE 0
gazst wwz @ ¥ fag arewy 7% o) Fgi
aifaua g7 #t Fegfacz ardf & aq agr-
afgq «f sreeefza afaasr & a9 94
ITANAY I3 gL Y, Faany sadt ara-aiF
A TATA FY F=6T FI AT 74T |

27. FETARA F sgaE § wegafa v

& grg Ivarmr fasre-fafaaa fwar ari

sgaq usy FAfeEr @ wiw 7 Cared

I’ wA &Y Jarfat & s @

qfesra gAq & 20T & gry gard wvaeg A1

AT A FY AL IIT @I AT AAT ATATSAT
AT AY AAFT U A |

28. &% IwrArarfear, $a AR q@gda
FT UFHT (AT FY oY | qEEAEAT F
gatemifaar, feeds, &, 71, arfezar,
qrigs & Na # avg 1 94 7 Gfem
¥ wiw & wezafa § o fast oY 1 ge-fre-
ey el 3 fa@w e T us: woEw
WTAFTEAE] TEAAT & HL 9T UYSAIFAT
YT wraAsael & wifaw @ F e,
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gaa saw wfafesa fadel dgaal & &
AgaATAY #1 oY | qgrOAY gfgardy fedia ¥
UG AT ATA(EAE AFATT & Y& g &
ATGL T AT FT ATHT araT F1 o1 |
gemfar & usgafa, st d@da qowusy
& F1°gaY, AFNGT ToReg F useefa
AT IFeaTfRar F garas=y gare aw A
qu s T17 arey ga fafiee dgma g @
arAret & WTRd o7 I AW & A9 qgaw
ST QA & |EAedl F ORI AR F
agraar fasy 1

29. WAAT |IEGIO, FATA AUATY
A919 & &I Y YA TET & | AW UGN
FHT & fAC 3W F @5 JTH] AT T7AT *
gaiEEl o gg-fassr At gwa {1 faaar
EH IS A AT § IAW SUTAT gH 9N AT
wifge 1 ot gark fag wsdm srawt €
afa ga: gwdo FY wraar # g §, arfs
gw @Y usdly gwar A fasma § afas &
afas g1gIT T AF

30. & Frea1 741 g fF Ay geen
F1 q99 37 Ffea F1af § & 9% AAA §
qeaar gifasd g

w7 g
Honourable Members,

It gives me pleasure to welcome you to
this first session of Parliament in 1984 and to
extend to you my best wishes for the success-
ful completion of the budgetary and legisla-
tive business ahead.

- 2. In the current year the economy has
made impressive recovery and progress over-
coming the adverse effects of widespread
failure of rains. Agricultural production is
expected to grow by 9 per cent as against a
decline of 4 per cent in the previous year.
The production of foodgrains is likely to
exceed the target of 142 million tonnes,
compared to the actual production of 128.4
million tonnes in 1982-83 and the previous
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best record of 133.3 million tonnes. The
buoyancy in agricultural production reflects
the soundness of the strategies and program-
mes followed over the years. The irrigation
potential, which increased by 2.34 million
hectares in 19%2-83, is expected to increase
further by 2.37 million hectares in 1943-84.
Special efforts have been made to improve
the utilisation of the potential so created.
The high-yielding varieties programme has
continued to expand and the 1984-84 cover-
age is expected to be 52 million hectares.
Fertiliser consumption during 198%-¥4 will
be well above the Plan target.

3. Special attention is being paid to dry-
land farming ; 4,. 46 micro-watersheds have
been identified for adoption of new techno-
logies which will help the poorest rural
communities A centrally sponsored scheme
for assisting small and marginal farmers
was also launched in 1983-84.

4. The recovery of the industrial economy
and the improvement of the infrastructure
have maintained good tempo. Coal produc-
tion has shown steady improvement after
Scptember and the output during 1983-84
will be close to 140 million tonnes. During
the first nine months of 1983-84, power
generation has grown by about 5 per cent
over the previous year. The production of
crude oil, which was 10.5 million tonnes in
1980-81 and 21.0. million tonnes in 1982-83,
is expected to increase further to 26 million
tonnes in 1983-84. Special efforts have been
made to maintain railway freight at a level
higher than the previous year’'s. Port
capacity is being expanded and the total
traffic handled by the major ports in 1983-84
is expected to be an all-time-high of over 101
million tonnes.

which was sluggish in the first half of the
year, improved in the second hall and an
overall industrial growth rate of 4.5 per cent
is likely in 1983-84. The manufacturing
sector has performed well ; textiles, engineer-
ing and cement industries have shown sub-
stantial improvement.

5. The growth of the industrial sector,

6. The industrial relations situation also
continued to be satisfactory during the year,
in spitc of the various stresses and strains
in different parts of the country. The
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common worker has responded to the
Government's call to maintain the momen-
tum in economic development, which is
reflected in increased production.

7. The growth rate of GNP this year is
expected to be 6 to 7 per cent, as compared
with only 1.8 per cent in 1982-83. In the first
four years of the Sixth Plan, the average
growth rate of GNP will be about 5.4 per
cent. The country can take legitimate pride
in this achievement.

8. The price situation has caused us
anxiety. On January 7, 1984, the annual
rate of inflation reached 10.4 per cent. The
inflationary pressures on the economy
largely reflect the low growth of output in
1982-83 due to the drought. A number of
measures to counteract these pressures and
to bring down inflation have been taken.
They include : incentives for increasing
production of foodgrains, oilseeds and
pulses ; the expansion and strengthening of
the public distribution system ; a vigorous
procurement drive ; timely marginal aug-
mentation of domestic supplies through
imports ; incentives for increasing industrial
production ; and enforcement of fiscal and
n onetary discipline aimed at the reduction
of excess liquidity in the system. The record
crop of 1983-84 and the continuing improve-
ment in the infrastructure and the industrial
sector will help in bringing down the rate of
inflation in the months ahead. The Govern-
ment have also taken several steps to curtail
expenditure while maintaining the stimulus
to production, efficiency and full utilisation
of capacity.

9. The siwuation regarding our external
payments has improved. The trade gap is
expected to decline for the second successive
year. During April-October 1983, exports
(cxcluding oil) grew by 9.9 per ceat com-
pared to the same period of 1982-83, and the
value of imports (net of oil exports) declined
by 2.5 per cent. The policy of building
production capacities in critical sectors and
reducing bulk imports has yielded dividends.
Another encouraging factor is the substan-
tial improvement in the flow of funds from
Indians abroad.

10. As our foreign exchange reserves
bave increased, the Government have
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decided voluntarily not to make any further
drawals under the Extended Fund Facility
with the International Monetary Fund afier
the current year. Out of the total SDR 5
biltion we are utilising only 3.9 billion, thus
making SDR 1.1 billion available to the
IMF to assist other developing countries.
Qur people can be proud of the success of
our external adjustment policies.

11. Vigorous implementation of the
Twenty-Point Programme, with its emphasis
on anti-poverty measures, is transforming
the condition of the rural poor. Under the
Integrated Rural Development Programme,
9 million rural families, including 3.2 million
families belonging to the Scheduled Castes
and Scheduled Tribes, have been assisted in
the first three years of the Sixth Plan, The
total outlay on this programme during the
first three years has been Rs. 22,530 million.
In the current year another 3 million families
are being helped. Targets to generate
additional employment under the National
Rural Employment Programme were fully
achieved during the first three years of the
Plan and the progress during the current
year is satisfactory. A new Rural Landless
Employment Guarantee Programme was
launched on August 15, 1983, Rs. 6000
million have been allocated for it. There
has been excellent response also to the new
programmc of providing scif employment to
the cducated unemployed. A target of
assisting 2.5 lakh educated persons has been
set for 1983-84.

12, Honourable Members of Parliament
are awarc of the achievements of Indian
science in 1983-84. On April 17, 1983, the
Rohini satcllite was placed in a near earth
orbit. INSAT-IB was successfully launched
on August 30, 1983, Since Ociober 15, 1983
it has been serving our telecommunication,
television, radio and metcorology program-
mes. A large expansion of television services
has been planned to increase the coverage of
population from 23 per cent in 1983-84 to 70
per cent by 1984-85. India has signed the
Antarctic Treaty and has become the
fifteenth consultative member state. So far
threc expeditions to Antarctica have been
organised and a regular station established.
For the first time two women scientists have
gone to that continent. We have registered
ourselves with the Ilnternational Sea-béd .
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Authority for a pioneer area for extensive
survey ol polymetallic nodules in the
central Indian Ocean. The first unit of the
Madras Atomic Power Station, which was
designed and  fabricated indigenously,
attained criticality on July 2, 1953, and has
been operating at power levels up to 200
MW,

13. Parliament has recently approved the
National Health Policy which lays stress on
preventive, promotive and rehabilitative
aspects of health care. The core of the
policy lics in community participation and
the provision of health services through
primary health centres to millions of families
in the far-flung rual  areas,  Vigorous
measures are being pursued for control of
tuberculosis, leprosy and blindness.  India’s
ciforts in family planning received inter-
national recognition when our Prime
Minister was given the United Nations
Population Award at a special ceremony
held of September 30, 1983, in New York.
An all-tume-high rate of around 25.9%; has
been achieved in couple protection. The
number of acceptors of various family
planning methods has increased by 15% in
April—December 1983 over the correspond-
ing period of the previous year,

14. In education the focus of attention
continued to be on universalising clementary
educ. tion in the age group ol 6—14, with
emphasis  on  girls’  cducation, and on
eradicating adult illiteracy by 1990. Taking
advantage of the growth of television and
radio, a vigorous programme of non-formal
education has been planned. In  higher
education, it has been our cifort to improve
the functioning of universities and institu-
tions of higher technology. The work of
the two commissions sct up to siudy the
role of teachcers has made progress.

15. A National Council of Arts has been
established under the chairmanship of the
Prime Muinister which will formulate policies
to improve the national endeavour in
various fields of cultural development and
conservation of our heritage. A Nauonal
Book Development Council has also been
set up for the development of our book
industry.

16. The country can achieve sustained
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progress only in a climate of harmorly and
determination to ressist any threats to its
unity and integrity. We can ill afford to
ignore the harm done by disruptive activities
of communal and secessionist elements,
violent agitations and systemic efforts to
denigrate the many-sided achievements of
our people. Together, these trends in our
body politic are weakening national cohe-
sion. Some internal as well as external
forces are at work to undermine India’s
political and social stability

17. In today’s comp'ex international
situation, it is essential to intensify our
vigilance to preserve our eccnomic and
political independence. Every patriotic
citizen must cooperate with the Government
in putting down forces that seek to divide
the people on the basis of casle, creed,
region or lunguage. At the recent mecting
of the National Integration Council there
was a heartening consansus, cutting across
differences of political outlook and ideology,
that the fabric of national unity must be
strengthened and the sense of Indianness
promoted. There is agreement amongst
most parties against the usc of violence in
support of agitations and the harbouring
of anti-social clements in religious places.
The use of places of worship by criminals
affects their sanctity and harms the interests
of the nation, apart from bringing a bad
name to religion. | urge Honourable
Members to convert this growing feeling
into a national programme to bind different
parties in the country and different scctions
of our people into a strong and vibrant
national entity.

18. In Assam, the State Government
have made strenuous efforts to promote
peace and stability. This endeavour has
been widely supported by the public who
have realised that violence lcads only to
social and economic dislocation on a large
scale. Tribunals have staited working to
facilitatc a resolution of the foreigners’
Firm measures have also been taken

issue.
to check illegal mmmugration. T  trust
Honourable Members will help mn the

process of reconciliation.

19. Punjab Ias witnessed tragic violence
against innocent persons.  Some forces have
sought to weaken the centuries-old fraternal
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bonds between communities. It is however
heart-warming that the majority of the
people, irrespective of the community to
which they belong have refused to be misled
by the sinister propaganda of hate let loose.
It is imperative to restore normalcy and
peace in that State. The Government have
always been anxious that the problems in
Punjab be solved through dialogue between
all concerned. ’

20. A distressing development is the
recent spread of communal violence to
Haryana. 1 hope thal peace will soon be
restored in the affected areas.

21. The Government have been seriously
concerned over the acceleration of the
act vities of communal and anti-national
clements which constitute a scrious threat to
the security and integrity of the country. The
dastardly as-ass‘nation of an Indian diplo-
mat in the United Kingdom by a gang of
terrorists who claim to represent a seces-
sionist movement in Jammu and Kashmir
has emphasised the need for wigilance and
preparedness on our part. The wider
repercussions of such developments should
be kept in mind.

22. Our polity has sufficient strength®
and resilicnce to overcome these difficulties.
The health of our democratic institutions
is sound. The Indian people have time and
again shown their determination to protect
their hard-won ficedom and unity. Itis up
to us to harness their unbounded energy and
idealism for the strengthening of the nation.

23. The international situation is distur-
bing. The arms race has continued unaba-
ted with the global expenditure on arma-
inents exceeding § 600 billion annually.
Disarmament negotiations have not regis-
tered any progress. The talks batween the
USA and the Soviet Union on the limitation
of the Intermediatc Nuclear Forces have
been suspended. The prospect of redressing
economic disparities is equally bleak. ’

24. The security environment in our
own region has worsened. The militarisa-
tion of the Indian Ocean area continues.
The induction of highly sophisticated
weapons in our neighbourhood causes con-
cern. We prefer to spend our scarce
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resources on development, but we cannot
afford to be blind to our defence require-
ments. In spite of this build-up all around
us, we have persevered in our policy of
seeking friendship with all our neighbours.
We should like the Government of Pakistan
to respond positively to our desire for
better relations and our proposals for
friendship, peace and cooperation and to
take steps to curb the propaganda directed
against us. The ethnic violence in Sri
Lanka, in which Indian nationals and
Tamils and others of Indian origin suffered
heavy casualties and loss of property,
naturally caused deep concern to the entire
country. It is gratifying that the Sri Lanka
Government accepted our offer of good
offices to facilitate a viable political settle-
ment. We hope that the All-Parties Con-
ference will lead to a lasting and satisfactory
solution. Efforts aimed at the nor.nalisa-
tion of relations with China, including the
settlement of the boundary question are
continuing. A number of visits have been
exchanged and discussions held with the
countries of the region with a view to
resolving outstanding problems and further
improving bilateral rclations. A positive
development was the launching of an
integrated programme of South Asian
Regional Cooperation, We were privileged
to have the King of Bhutan as our chiefl
guest on Republic Day this year.

25. An event of high significance in
1983 was the Seventh Conference of Non-
Aligned Countrics in New Delhi. The
Conference reaffirmed the continued rele-
vance and valdity of the policy of non-
alignment. The Prime Minister, as Chairper-
son of the Movement, has already taken a
number of initiatives to promote peace,
disarmament and economic cooperation.
The most significant initiative was the
organisation of informal consultations at
summit level in New York at the time of
the UN General Assembly. These consul-
tations were widely acclaimed as having
contributed to a useful process of dialogue
onsome of the critical issues of the day.
Another step was the sending of a non-
aligned mimsterial group to West Asia in
connection with the developments within
the Palesunian Libeiration Organisation.
The. Government firmly adhere to the prin-
cipled policy of extending every possible
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support to the PLO and to liberation
movements in Southern Africa and
Namibia. We also played host to the
Commonwealth Heads of Government
Meeting in November. It brought together
Heads of Government belonging to indus-
trialised as well as developing countries
and gave new support to initiatives for peace
and international cooperation.

26. The tradition of friendly cooperation
with the Soviet Union and the Socialist
countries is growing. We were deeply
grieved at the passing away of Mr. Yuri
Andropov, the General Secretary of the
CPSU and President of the USSR. The
Prime Minister flew to Moscow to convey
India’s sympathy to the Soviet people in
their sorrow. She had a wuseful meeting
with Mr. Konstantin Chernenko, the new
General Secretary of the CPSU, at which
the desire to strengthen mutual relations
was reiterated.

27. The Prime Minister had a useful
exchange of views with President Reagan
in New York. Preparations are under way
for the holding of Festivals of India in the
United States and France. Our relations
with the countries of Western Europe were
further strengthened by various high-level
visits in both directions.

28. 1 paid State visits to Czechoslovakia,
Qatar and Bahrain. The Prime Minister
visited Yugoslavia, Finland, Denmark,
Norway, Austria, Cyprus and Greece. She
also met the President of France in Paris.
In addition to the participation of Heads
of State/Government at the NAM Summit
and CHOGM, we also had the privilege of
playing host to a number of distinguished
visitors from abroad. Queen Elizabeth II
combined a State visit to India with the
opening of the CHOGM. The President
of Bulgaria, the Chancellor of the Federal
Republic of Germany, the President of the
Republic of Maldives and the Prime
Minister of Czechoslovakia were other
distinguished guests. These visits have
helped to strengthen the friendly ties and
cooperation between India and these coun-
tries.

29. Honourable Members, the Republic
is passing through a period of stress,
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Important national tasks require steadfast
devotion on the part of its public servants
and people’s representatives. We  must
give more to the nation than we take from
it. A rededication to national ideals is
needed so that all of us may give of our
best to the cause of national unity and
progress.

30. 1 wish the Honourable Members all
success in their strentous endeavours that
lie ahead.

Jai Hind

12'42 hrs.
OBITUARY REFERENCES

MR. SPEAKER : Hon. Members, as we
meet today after an interval of two months,
itis my sad duty to inform the House of
the passing away of Mr. Yuri Viadimirovich
Andropov, General Secretary of the Central
Committee of the Soviet Communist Party
and Chairman of the Presidium of the
Supreme Soviet of USSR, Sarvashri J.C.
Barve, C.M. Stephen and Dr. B.N. Singh,
sitting Members and four former Members,
namely, Sarvashri Achal Singh, P. Sivasan-
karan, Baijnath Kurcel and Y. Shaiza.

Mr. Yuri Viadimirovich Andropov,
General Secretary of the Central Committee
of the Soviet Communist Party and Chair-
man of the Presidium of the Supreme Soviet
of USSR, passed away on 9th February,
1984 at the age of 69 years.

Born in June, 1914 in the family of a rail-
wayman, President Andropov started his
career as a telegraph operator. He soon em-
barked on a career as a Communist Party
functionary and rapidly rose in the party
ranks. During the Second World War he
actively participated in the war. He was
named as ‘Army General’ in 1976. Besides
being General Secretary of the Central Com-
mittec of Soviet Communist Party, he was
elected as the Head of the State in 198+ and
had the distinction of simuliancously hold-
ing two top posts of his country during the
brief period of his Icadership of the country.

Recipient of several of the highest awards,
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he was four times winner of the Order of
Lenin and was conferred the coveted title of
‘Hero of Socialist Labour.’

An outstanding statesman, he dedicated
his life for the ideals of world peace and
containment of the nuclear arms race.

At home he made relentless efforts to en-
force strict labour disciplioe and pragmati-
cally endeavoured to give workers greater
say in management.

A staunch friend of India, he made the
strengthening of bonds with India a keystone
of his foreign policy and took keen personal
interest in promoting increasing Indo-Soviet
co-operation in the fields of trade and cco-
nomic relations.

We pay our tributes to the memory of this
great statesman of our time. In his death
the Soviet Union has lost a staunch patriot
and India a true friend and supporter.

Shri J.C. Barve was a sitting Member of
the House representing Ramtek constituency
of Mahatashtra,

Earliecr he had been a member of Sixth
Lok Sabha during 1977-79 and a Member of

Maharashtra Legislative Council  during
1972.77.
A veteran freedom fighter, Shri Barve

took active part in the *Quit India’ Move-
ment in 1942 and suffered impusonment for
several years.

An agiiculturist, Shri Barve took keen
interest in the dovclopment of irrigation,
agriculture and fisheries. e was associated
with several co-operatives and other social
institutions in varions capacitics. He also
took keen interest in welfure measures for
uplift of fishermen.

Shri Barve passed away on 16th January,
1984 at Nagpur at the age uf 63 years.

Shri C.M. Stephen was g situng Member
representing Gulharga consutuency of Kar-
nataka State. Earher, he had Leen a Mem-
ber of Fifth and Sixth Lok Sabha elected
from Kerala State during 1971-/9 and a
Member of Kerala Legislative Assembly dur-
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ing 1960-65.

As a Cabinet Minister in the Central
Government, he held the portfolio of Com-
munications.

An cloguent and forceful speaker and a
vigilant Member, he took keen interest in the
work of the House as in procedural matters.
The procecdings of Lok Sabha bear testi-
mony to the contribution made by him dur-
ing debates on important issues.

Besides being Chairman of the Committee
on Subordinate Legiclation during 1976-77
and Public Accounts Committee during
1977-78, he was a Membher of several other
Parliamentary Committees  He also served
on the panel of Chairmen, Shri Stephen was
the Leader of the Opposition in Lok Sabha
during 1978-79.

A widely travelled person, he was a Mem-
ber of the Indian Delegation to the United
Nations Organisation, Tnternational Labour
Organisation and Parliamentary Conference,
London.

An eminent advocate and a prominent
trade unionist, he was specially interested in
the welfare of the working classes and was
President of several trade Unions. He was
also Chairmon of National Shipping Board.

A veteran freedom fighter, Shri Stephen
suffered imprisonment sever il times.

He was owner and Managing Editor of
‘Powra Prabha’, a Malayalam Daily besides
being associ~ted with  :veral other weeklies
and dailies.

Shri Stephen suddenlv  collapsed  while
addressing a public mecting at Kattapana in
1dukki district of Kerala State, on 16 Janu-
ary 1981 at the age of 65.

Dr. B.N. Singh was a sitting Member of
Lok Sabha representing Hazaribagh consti-
tuency of Bihar. He had also been a Mem-
ber of Third and Sixth Lok Sabha during
1962-67 and 1977-79 respectively.

Farlier, during 1952-62 and 1967-74 he was
a Member of Bihar Legislative Assembly.
As a Cabinet Minister in the State Govern-
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ment during 1967-71, Dr. Singh held various
important portfolios.

An active Parliamentarian, he took keen
interest in the proceedings of the House.

An agriculturist and businessman, Dr.
Singh functioned as a Deputy Chairman of
North Chotanagpur Autonomous Develop-
ment Authority with the rank of Cabinet
Minister. He was Chairman of District
Board, Hazaribagh during 1948-%8.

A well known social worker, Dr. Singh
evinced keen interest in the uplift of the Sch-
eduled Castes and the Scheduled Tribes.
A widely travelled person, he visited various
European and West Asian countries.

Dr. B.N. Singh passed away at Hazari-
bagh in Bihar on 3 February, 1984 at the
age of 66.

Shri Achal Singh was a Member of First
to Fifth Lok Sabha during 1952-77 from
Uttar Pradesh.

Earlier he was a Member of Uttar Pradesh
Legislative Council in 1924 and Legislative
Assembly of Uttar Pradesh during 1936-39
and 1946-52.

An able Parliamentarian he took keen
interest in the proceedings of the House.
He was a Member of several Consultative
Committees.

A veteran freedom fighter, and a renowned
social and political worker, Shri Achal
Singh was associated with several social,
cultural, political and educational institutions
in various capacities.

He was also author of several publica-
tions.

Shri Achal Singh passed away at Agra
on 22 December, 1983 at the age of 88
years.

Shri P. Sivasankaran was a Member of
Third and Fourth Lok Sabha during 1962-70
representing Sriperumbudur constituency of
the then Madras State.

A keen social worker, Shri Sivasankaran
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worked for uplift of the Scheduled Castes
and abolition of the caste system. Besides
being Deputy Mayor of Madras in 1959, he

was associated with several social and
educational  organisations in various
capacities.

Shri Sivasankaran passed away on 14
January, 1984 at Madras at the age of 71.

Shri Baijnath Kureel was a Member of
First to Fifth Lok Sabha during 1952-77
from Uttar Pradesh. He was Deputy
Minister for Irrigation and Power n the
Union Cabinet during 1971-73.

Shri Kureel was a sitting Member of
Uttar Pradesh Vidhan Sabha and was
Minister for Revenue in the State Cabinet.

An able Parliamentarian, he took keen
interest in the proceedings of the House. He
was a Member of the Estimates Committee
during 1966-68 and 1976-77 and the Com-
mittee on the Welfare of the Scheduled
Castes and the Scheduled Tribes of Lok
Sabha during 1968-70.

An agriculturist and a social worker, Shri
Kureel worked for rural education, uplift of
the downtrodden and eradication of social
evils. He was assocrated with several social,
educational and political organisations in
various capacities.

Shri Kureel passed away at Lucknow on
26 January, 1984 at the age of 63.

Shri Y. Shaiza was a Member of Sixth Lok
Sabha during 1977-78 representing Quter
Manipur constituency ol Manipur.

Shri Shaiza was a sitting Member of
Manipur Legislative  Ascembly  Farlier
also, he had been clected Member of the
State Assembly in 1972 and later in 1978
and 1980.

During the short period of his public life,
Shri Shaiza rose to the high office of Chief
Mirister of the Statc in 1974 and again in
1977. Prior to thit, he was a Minister of
Finance in the Statc Cabinet in 1972,

A good Parliamentarian, Shri Shaiza took
keen interest in the Proceedings of the,
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House.

Shri Sha'za passed away in tragic circum-
stances on 30 January, 1984 at Imphal at
the age of 60 years.

=t wAtew qd (femie)
97 F q § WY O FE

qeTE S,

MR. SPEAKER : Does the House allow
me to refer to Punjab an< Haryana and to
the people who dicd ? I do not know how
we put it. It is most harrowing. Our
sympathies go to the bereaved families and
we express the deepest sorrow and anguish
at the way things have moved. This thing
has been done with no rhyme or reason and,
no sensible person will ever do like that,

I hope fresh amity will be there and in
the future we shall sec the dawn of reason
and fellow teeling and a love for human
life. That is all I can say.

We deeply mourn the loss of all these
friends and 1 am surc the House will join
me in conveying our condolences to the
bereaved familics.

The House may stand in silence for a
short while to express its sorrow.

The Members then stood in silence for a
. short while,

=7} wew fag (arrad) © sener 9@y, §
U BIZ[-AT §%7 ISIAT A1gar § | Gra A
3 1 § AT aTrAT Fwifa w1 FrarEr §iK
A ATZ A1 AN geAT0 Y @Y § AT wadd
34 a7 17 A3 7 qrf F, afes ¥ar qar
2w

AEAR WEITA | FF FA |

st oo fag © A F1 aaq Afaa F
FIT &Y TZ ATTATN GIT AT § ) §H AN
TAAHZ T g9 ArFrafaaa ¥ e § a7
T AT F@ § 1
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ACTR AENAW : FF 3G |
(swrerma)

st srza fagrdt awEd (7f faedt) -
FeTet wEd, @Y gaw derry A ghearom
F gZATH 9T WF gFe fear §, Afea
IqY 9z AN OF T @7 97 FARA Y
4 f ag gaara &1 faafaar 3 as Iaar

R ?
(==eTT)
weast wgaw : 4 1d ghaa |

i\ wzw fagrd aragd © ¥ gag ag
2 fa st Fa9-07 2@g i@ & oo Aa
Ffg, dora T gfearom 1 wzaral a3
T &Y 741 gE Hifag |

(zaaem)

it TIRATT AMART e (§293) : Y
qgFHT AT AT GoF 7 faw T F1 g
&Y @y, sreder Siv |

*it s fagrdt aragat @ g g@R FA
qE THA AT AZT 2 |

EqeT WA ¢ AT F@ g g W
gaear &1 gaA & fag o aEr §

fra FTAT AfRC 1 39 q@ IAFW @
F1§ Yt ar@ a7 wng forad anar R
T @Y AT, TE HITHT AT F a7 FRQ

=t THATR AT qEA © 9y A
Wi AT FAT g AFar g ?

(sawara)

Feas AERA : AT S defiear g awha
g, oifga s

(swrer)

oY Taite wgT (FFRAYR) : 4§ GIHIT
9T qAIR aral & faq sradFest faeAg
&1 a1 ar g3 st T o), FLAT W OX
IgH AWt g€ F@T A J1q |

J:-:‘{U:g < i.);[- il TP Af/ ':"JFA;-‘:J ‘5-;

E PNt 122 NI S e 025
. ;-f.?;‘;/

HEAN AEIIT : AT A FIAT ATEA 8§,
IqY B 3F T AT A gNIT, 9FN AT
FIfSQ )

ot TT AP : AF FF Fror*

" b S
Heqer wENAY : AT AT FIA F FE

RIAET AEY |

off <ol Aga : Adr-Ad AT e

ol GEu a2 d S

(Interruptions)**
MR SPEAKER : Not allowed.
THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): I protest against such

baseless and unfounded allegations.

MR SPEAKER : I have not allowed this
at all.

ot RAYTR AnTE ¢ AT Fgr?
sft stzw fagrdt arwqal

The Prime Minister was not audible.

AL A, W HATAT AT TFZ FIF ¥
fagaza Fagrar @ § 1

**Not recorded.
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S URATT WG A : 3T X AL
qTq & WE AT agr g af ) <iwar
zfigey AdY Y 47 TR QT JTFA 2 1

12.54 hrs.

Shri Charan Singh, Shri Atal Bihari Vajpayee
and some other hon. Members
then left the House,

PAPERS LAID ON THE TABLE

National Welfare Board for Seafarers
(Amendment) Rules, 1983,

THE MINISTER OF SHIPPING AND
TRANSPORT  (SHRI K. VIJAYA
BHASKARA REDDY): 1 beg tolayon
the Table a copy of the National Welfare
Board for Seafarers (Amendment) Rules,
1953 (Hindi and English versions) published
in Notification No. G.S.R. No. 839 in Gaze-
tte of India dated the 12th November, 1983
under sub-section (3) of section 458 of the
Merchant Shipping Act, 1958.

[Placed in Library. See No. LT-7628/84]

Ordinances under article 123 (2) (a) of
the Constitution

THE MINISTER OF PARLTAMENTARY
AFFAIRS, SPORTS AND WORKS AND
HOUSING (SHRI BUTA SINGH) : 1
beg to lay on the Table a copy ecach of the
following Ordinances (Hindi and Engiish
versions) unde- article 123 (2) (a) of the
Constitution :—

(1) The Industries (Dcvelopment and
Regulation) Amendment Ordinance,
1984 (No. 1 of 1934) promulgated by
the President on the 12th January,

1984.
[Placed in Library. See No. LT-7628/84]

(2) The Ganesh Flour Mills Company
Limited (Acquisition and Transfer of
Undertakings) Ordinance, 1984 (No. 2
of 1984) promulgated by the President
on the 28th January, 1984.

[Placed in Library. See No. LT-7630/84]

(3) The Prevention of Damage to Public
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Property Ordinance, 1984 (No. 3 of
1984) promulgated by the President
on the 28th January, 1984.

[Placed in Library. See No. LT-7631/84]

(4) The Inchek Tyres Limited and
National Rubber Manufacturers Limi-
ted (Nationalisation) Ordinance, 1984
(No. 4 of 1984) promulgated by the
President on the 14th February,
1984,
[Placed in Library. See No. LT 7632/84]

Merchant Shipping (Examination of
Engineers in the Merchant Navy) Amend-
ment Rules, 1983, Review on the working
of and Annual Report of Mogul Lines
Ltd. Bombay for 1982-83 and Annual
Accounts of New Mangalore Port Trust,
Mormuogao Port Trust, Kandla Port
Trust, Visakhapatnam Port Trust and
Paradip Port Trust for 1982-83.

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): 1 beg to
lay on the Table :—

(1) A copy of the Merchant Shipping
(Examination of Engineers in the
Merchant Navy) Amendment Rules,
1983 (Hindi and English versions)
published in Notification No. G.S.R.
977 in Gazette of India dated the 17th
December 1983 under sub section
(3) of section 458 of the Merchant
Shipping Act, 1958.

[Placed in Library. See No. LT-7633/84]

(2) A copy each of the following papers
(Hindi and English versions) under
sub-section (1) of section 619A of the
Companies Act, 1956 :—

(i) Review by the Government on
the working of the Mogul Line
Limited, Bombay, for the year
1982-83.

(ii) Annual Report of the Mogul
Line Limited, for the year 1982-
83 along with Audited Accounts
and the comments of the Comp-
troller and Auditor General
thereon.

[Placed in Library. See No. LT-7634/84]
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(3) A copy each of the following papers
(Hindi and English versions) under sub-
section (2) of section 103 of the Major
Port Trusts Act, 1963 :—

(i) Annual Accounts of the New
Mangalore Port Trusts for the
year 1982-83 and the Audited
Report thereon.

{Placed in Library. See No. LT-7635/84]

(ii) Annual Accounts of the Mor-
mugao Port Trust for the year
1982-83 and the Audit Report
thereon.

| Placed in Library. See No. LT-7636/84]

(iii) Annual Accounts of the Kandla
Port Trust for the year 1982-83
and the Audit Report thereon.

[Placed in Library. See No. LT-7637/84)

(iv) Annual Accounts of the Visukha-
patnam Port Trust for the year
1982-83 and the Audit Report
thereon.

[Placed in Library. See No. LT-7638/84]

(v) Annual Accounts of the Paradip
Port Trust for the ycar 1982-83
and the Audit Report thereon.

|Placed in Library. See No. LT-7639/84]

Annual Accounts of Regional Engineer-
ing College, Calicut, Maulana Azad
College of Technology, Bhopal, Regional
Engineering College, Kurukshetra, Kar-
nataka Regional Engineering College,
Surathhal for 1982-83, Review on the
Working of Karnataka Regional En-
gineering College, Surathkal for 198283
etc. efc.

THE MINISTER OF STATE OF THE
MINISTRIIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL) : I begto
lay on the Table :(—

(1) A copy of the Annual Accounts
(Hindi and English versions) of the
Regional Engineering College, Cali-
cut, for the year 1982-83 together with
Audit Report thereon.

[Placed in Library. See No. LT-7640/84)

(2) A copy of the Annual Accounts
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(Hindi and English versions) of the
Maulana Azad College of Techno-
logy, Bhopal, for the year 1982-83
together with Audit Report thereon.
[Placed in Library. See No. LT-7641/84]

(3) A copy of the Annual Accounts
(Hindi and English versions) of the
Regional Engineering Colicge,
Kurukshetra, for the year 1982-83
together with Audit Report thereon.

|Placed in Library. See No. LT-7642/84]

(4) (i) A copy of the Annual Report
(Hindi and English versions) of
the Karnataka Regional Enginee-
ring College, Surathkal, for the
year 1982-83.

(ii) A copy of the Annual Accounts
(Hindi and English versions) of
the Karnataka Regional Enginecr-
ing College, Surathkal, for the
year 1982-83 together with Audit
Report thercon.

(i) A copy of the Review (Hindi and
English versions) by the Govern-
ment on the working of the
Karnataka Regional Engineering
College, Surathkal, for the year
1982 83.

[Placed in Library. See No. LT-7643/84]

(5) A copy of the Annual Accounts
(Hindi and LEnglish versions) of the
North Eastern  Hill  University,
Shillong, for the ycar 1981-82 together
with Audit Report thereon.

(6) A statement (Hindi and English
versions) showing reasons for delay
in laying the papers mentioned at
(5) above.

[Placed in Library. See No. LT-7614/84]

(7) (i) A copy of the Annual Report
(Hindi and English versions) of
the National Institute of Fduca-
tional Planning and Adininistra-
tion ; New Delhi, for the year
1982-83 along with Audited
Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the
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Government on the working of
the National Institute of Edu-
cational Planning and Adminis-
tration, New Delhi, for the year
1982-83.

[Placed in Library. Sce No. L.T-7645,84]

(8) A copy of the Annual Report (Hindi
and English versions) of the Al
Yavar Jung National Institute for
the Hearing Handicapped, Bombay,
for the year 1982-83 along with Audi-
ted Accounts.

(9) A statement (Hindi and Enghsh
versions) showing reasous for delay
in laying the papers mentioned at
(8) above,

{Placed in Library. See No. LT-7646/84]

Review on the working of and Annual

Report of Central Council of Homeo-

eopathy, New Delhi for 1982-83 and

Statement showing the reason for delay
in laying these papers.

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAL) : 1 beg to la »on the Table—

(1) (i) A copy of the Annual Report
(Hindi and Enghsh wversions) of
the Central Council of Homoeo-
pathy, New Delhi, for the year
1982-83  along with  Audited
Accounts.

(ii) A copy of the Review (Hindi and
English versions) of the Central
Council of Homoeopuathy, New
Delhi, for the year 1982-83.

(2) A statement (thndi  and Enghsh
versions) showing reasons for delay
m laying the papers mentioned at

(1) above.
[Placed in Library. See No. LT-7647/84]

Notification under Government of Union
‘Territories Act, 1963,

THE MINISTER OF STATE IN THE
MINISTRY OF HOMI: AFFAIRS (SHRI
P. VENKATASUBBAIAH) : [beg to lay
on the Table a copy of Notification No.
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S.0. 928(E) (Hindi and English versions)
published in Gazette of India dated the
23rd December, 1983 containing President’s
Order dated the 23rd December, 1983
regarding extension of President’s Rule in
the Union Territory of Pondicherry for a
further period of six months with effect
from 24th December, 1983, issued under
section 51 of the Government of Union
Territories Act, 1963.
[Placed in Library. See No. LT-7648/54]

Notifications under Customs Act, 1962
and Central Excise Rules, 1944,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHR1 JANAR-
DHANA POOJARY) : I begto lay on the
Table :—

(1) A copy each of {the following Notfi-
cations (Hindi and English versions)
under section 159 of the Customs Act,
1962 :—

(i) G.S5.R.909(E) and 910(E) publi-
shed in Guazette of India dated
the 23rd December 1983 together
with an explanatory memoran-
dum regarding restoration of the
pre-Budget, 1983-84 levels of
import duties on the drugs and
drug intermediates specified in
these notifications.

(ii) G.S.R. 9II(E) published in
Gazette of India dated the 23rd
December, 1983 containing Cor-
rigendum to Notification No.
G.S.R. 0643(E) dated the I18th
August, 1983.

(iii) G.S.R.912(E) and 913(L) publi-
shed in Gagette of India dated
the 23rd December, 1983 together
with an explanatory memoran-
dum regarding exemption to
articles of gift received from any
forcign Government or foreign
dignitary from the whole of
additional and auxiliary duties
of customs leviable thercon,

(iv) G.S.R. 922(E) and 923(E) publi-
shed in Gazette of India dated
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(v)

(vi)

(vii)

(viii)

(ix)

Papers Lald

the 27th December, 1983 together
with an explanatory memoran-
dum extending the validity of
Notification No. 200-Customs
dated the 28th September, 1979
upto 31st December, 1984 and
of Notification No. 133/83-Cus-
toms dated the 13th May, 1983
upto 31st March, 1984.

G.S.R. 928(E) published in
Gazette of India dated the 29th
December, 1983 together with an
explanatory memorandum mak-
ing certain  amendment to
Notification No. 23/83-Customs
dated the 14th February, 1983 so
as to modify the extent of exemp-
tion on cthylene dichloride as in
excess of 20 per cent basic cus-
toms duty and to extend the
validity of concessional customs
duty upto 30th June, 1984,

G.S.R. 929(E) and 930(E) publi-
shed in Gazette of India dated
the 29th December, 1983 together
with an explanatory memoran-
dum regarding increase in the
basic customs duty on viscose
filament yarn bclow 600 deniers
oto 25 per cent ad valorem.

G.S.R. 940(E) published in
Gazette of India dated the Ist
January, 1984 together with an
explanatory memorandum regar-
ding rates of exchange for con-
version of certain foreign curren-
cies into Indian currency or
vice-versa in supersession of
Notification No. 282-Customs
and the 1st October, 1983,

G.S.R. /(E) and 8(E) published
in Gazette of India dated the 3rd
January , 1984 together with an
explanatory memorandum regar-
ding exemption to printed picture
stickers for Children’s picture
books from the whole of the
basic and auxiliary duties of
customs leviable thereon.

G.SR. 10(E) published in
Gazette of India dated the 5th
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January, 1984 together with an
explanatory memorandum con-
taining Corrigendum to Notifi-
cation No. 1/84-Cusioms dated
the 1st January, 1984,

G.S.R. 29(E) to 32(E) published
in Gazette of India dated the 12th
January, 1984 regarding exemp-
tion to Hot rolled stainless
steel coils for cold rolling into
products of industrial gauges
from basic customs duty in
excess of 40 per cent ad valorem
and auxiliary duty in excess of
20 percent ad valorem and
Hot rolled stainless  steel
coils imported as replacement
for already imported coils used
in the manufacture of cold rolled
products and supplied to holders
of advance/REP licences from
the whole of basic, auxiliary and
additional duties of customs.

G.S.R. 38(E) published in Gazette
of India dated the 17th January,
1984 together with an explanatory
memorandum regarding exemp-
tion to Hexachloro, Cyclopenta-
dine Butene—2 Diol, of specified
pesticides from the basic customs
duty in excess of 60 per cent
ad valorem,

G.S.R. 41(E) published in Gazette
of India dated the 18th January,
1984 together with an explanatory
memorandum making certain
amendment to Notification No.
38-Customs dated the 1st March,
1978 so as to reduce the extent
of exemption by raising the basic
customs duty on Acetate Fila-
ment Yarn from five per cent ad
valorem to fifteen per cent ad
valorem.

G.S.R. S51(E) published in
Gazette of India datedthe 2nd
February, 1984 together with an
explanatory memorandum con-
taining Corrigendum to Notifica-
tion No. 132-Cu 327/83-Customs
dated the 23rd December, 1983,

(xiv) G.S.R. 94 published in Gazette
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(xv)
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of India dated the 28th January,
1924 together with an explanatory
memorandum making certain
amendment to Notification No.
132-Customs dated the 2nd July,
1980 so as to add eight more
products of Nepalese origin 10
the list to of items which qualify
for preferential entry into India
under the Indo-Nepal Treaty of
Trade, 1978.

GS.R. 934(E) published in
Gazette of India dated the 30th
December, 1983 together with an
explanatory memorandunt mak-
ing certain amendment to Noti-
fication No. 2/83-Customs dated
the 1st January, 1983 so asto
extend the existing exemption
from customs duties in excess
of 25 percent ad valorem to
magnet field DC motors meant
for use in the production of elec-
trically operated 2-wheeled and
3.wheeled motor vehicles upto
31st December, 1984,

{Placed in Library. See No. LT-7649/84]

(2)
tions

A copy each of the following Notifica-
(Hindi and English versions) issued

under the Central Excise Rules, 1944 :

()

(ii)

G.S.R. 894E) published in Gazette of
India dated the 17th December, 1983
together with an explanatory memo-
randum secking to grant full duty
exemption on copper pipes and tubes
supplied to Bharat Heavy [@lectricals
Limited for the manufacture of thermal
power equipments to be used in the
initial setting up of a thermal power
station.

G.S.R. 895(E) published in Gazette of
India dated the 17th December, 1983
together with explanatory memoran-
dum making Notification No. 292/83-
CE dated the 17th December, 1983
in-applicable to the goods produced in
a free trade zone.

(iii) G.S.R. 896 (E) and 897(E) published

in Gazette of India dated the 20th
December, 1983 together with an ex-
planatory memorandum regarding
changes in the rates of excise duty on
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additional entitlcments cleared by new
and expansion project sugar factories.

G.S.R. 915 (E) published in Gazette
of India dated the 24th December, 1983
together with an explanatory memo-
randum seeking to continue upto the
30th April, 1984 the present exemption
contained in Notification No. 239/82.
CE dated the 1st November, 1982 on
Cellulose Acetate Moulding Granules
to the extent of excise duty in cxcess
of ten per cent ad valorem.

G S.R. 931(E) published in Gazette of
India dated the 30th December, 1983
together with an explanatory memo-
randum extending the validity of
Notification No. 234/79-CE dated the
20th July, 1979 upto 31st December,
1984.

G.S R. 933(E) published in Gazette of
India dated the 30th December, 1983
together with an explanatory memo-
randum extending the validity of Noti-
fication No. 1/83-CE dated the Ist
January, 1983 upto 31st December,
1983,

(vii) G S.R. 936 (E) published in Gazette of

India dated the 31st December, 1983
together with an explanatory memo-
randum extending the validity of Noti-
fication No. 185/83-CE dated the 2nd
July, 1983 upto 31st December, 1984,

(viii}) G.S.R. 938(E) published in Gazette of

India dated the 31st December, 1983
together with an explanatory memoran-
dum regarding cxemption to Darjee-
ling Tea produced in Zone 111 specified
Notification No. 184/81-CE dated the
fth November 1981 from the duty
of excise as in excess of amount calcu-
lated at the rate of twenty paise per
kilogram.

G.S.R. 1 (E) published in Gazette of
India dated the 1st January, 1984 to-
gether with an explanatory memor-
andum regarding exemption to silver
oxide button cells from the whole of
the excise duty for a period of two
years upto 31st December, 1985.

(x) G.S.R. 2 (E) published in Gazette of
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India dated the 1st January, 1984 to-
gether with an explanatory memoran-
dum regarding exemption to Raw
Naptha falling under Central Excise
Tariff Item No. 6 intended for
use in the manufacture of ammonia,
from the duty of excise leviable there-
on as is in excess of Rupees one hund-
red per kilolitre at 158.

(xi} G.S.R. 3 (E) published in Gazette of
India dated the Ist January, 1984 to-
gether with an explanatory memo-
randum making certain amendment to
Notification No. 81/83-CE dated the
1st March, 1983 so as to deny the con-
cession contained in Notification No.
2/84-CE dated the Ist January, 1984
to the goods which are produced or
manufactured in a Free Trade Zone
and brought to any other place in
India,

(xii) G.S.R. 50 (E) published in Gazette of
India dated the 2nd February, 1984
together with an explanatory memo-
randum extending the validity of Noti-
fication No. 177/83-CE dated the 1st
July, 1983 upto the 28th February,
1985.

[Placed in Library. See No. LT-7650/84].

Goa, Daman and Diu Children (Second

Amendment) Rules, 1982, Annual

Accounts of Kendriya Vidyalaya San-

gathan, New Delhi for 1982 together

with Audit Report thereon and Statement

for delay in laying the Annual Accounts
of the Sangathan.

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAI. WELFARE
(SHRI P.K. THUNGON) : Ibeg to lay
on the Table—

(1 A copy of the Goa, Daman and Diu

PHALGUNA 4, 1905 (S4KA4)
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Children (Second Amendment) Rules,
1982 (Hindi and English versions) pub-
lished in Goa, Daman and Diu Gaze-
tte dated the 2nd September, 1982
under sub-section (3) of section 59 of
the Children Act, 1960.

[Placed in Library. See No. LT-7651/84].

(2) A copy of the Annual Accounts
(Hindi and English versions) of the
Kendriya Vidyalaya Sangathan, New
Delhi, for the year 1982-83 together
with Audit Report thereon.

(3) A statement (Hindi and English versi-
ons) showing reasons for delay in lay-
ing the papers mentioned at (2) above.

[Placed in Library, Sec No LT-7652/84).

12.55 hrs.
RESIGNATION BY MEMBERS

MR. SPEAKER : I have to inform the
House that a letter dated 26 December, 1983
was received in Lok Sabha Secretariat on 28
December, 1983 from Shri Chandra Shekhar
Singh, an elected Member from Banka con-
stituency of Bihar resigning his seat in Lok
Sabha. 1 accepted his resignation with effect
from 29 December, 1983.

I have to inform the House that I received
a letter from Shri Shivkumar Singh, an ele-
cted Member of Lok Sabha from Khandwa
constituency of Madhya Pradesh resigning
his seat in Lok Sabha. 1 have accepted his
resignation with effect from today, the 23rd
February, 1984.

12.57 hrs.
The Lok Sabha then adjourned till Eleven

of the Clock on Friday, February 24,
1984| Phalguna 5, 1905 (Saka).
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